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Qr dated 24.4.2003 

.1eard 3hri i(.Rath, learned cotuisel 

for the applicant • The grievance of the 

applicant in this O.A. is with regard to 

non-payment of wages for the ImDnths from 

January, February till 12th March, 2003. 

To this cffect, he may s'ubmJ 	prz.t.tio 

to the competent authority and wor}ut the 

remedies there. 

Jith the above ohservation and 

irectiori this 0. is disposed of at the 

4dmission stage. 

send copies of this order along with 

copies of 0 ... to Respondents and free sopy 

the order be handed over to the Co sel for 

the applicant. 
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